
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 04.03.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 A. R. MISHRA 
10437/202

2 
04.03.2022 WP(C)/5105/2022 10 C 

    

2 

M/S 

RAMAKANTA 

SARANGI 

10441/202

2 
04.03.2022 

WPC(OAPPC)/284/201

6 
10 C 

    

3 
BIJAY KUMAR 

DALEI 

10443/202

2 
04.03.2022 WPC(OA)/1520/2013 10 C 

    

4 G. D. SINGH 
10444/202

2 
04.03.2022 WPC(OAC)/1082/2013 10 C 

    

5 BISWAJIT DAS 
10448/202

2 
04.03.2022 CONTC/1474/2022 10 C 

    

6 BISWAJIT DAS 
10449/202

2 
04.03.2022 CONTC/1473/2022 10 C 

    

7 R.K. BISOI 
10452/202

2 
04.03.2022 CONTC/1573/2022 10 C 

    

8 
DINESH KUMAR 

PANDA 

10464/202

2 
04.03.2022 WP(C)/5149/2022 10 C 

    

9 
DINESH KUMAR 

PANDA 

10466/202

2 
04.03.2022 WP(C)/5026/2022 10 C 

    

10 
ANIL KUMAR 

DAS 

10470/202

2 
04.03.2022 WP(C)/5313/2022 10 C 

    

11 
KRUSHNA 

CHANDRA RATH 

10475/202

2 
04.03.2022 WP(C)/5166/2022 10 C 

    

12 
KRUSHNA 

CHANDRA RATH 

10476/202

2 
04.03.2022 WP(C)/5162/2022 10 C 

    

13 
KRUSHNA 

CHANDRA RATH 

10477/202

2 
04.03.2022 WP(C)/5168/2022 10 C 

    

14 B. MOHANTY 
10484/202

2 
04.03.2022 WP(C)/4962/2022 10 C 

    

15 B. MOHANTY 
10485/202

2 
04.03.2022 WP(C)/4958/2022 10 C 

    

16 B. MOHANTY 
10486/202

2 
04.03.2022 WP(C)/4959/2022 10 C 

    

17 B. MOHANTY 
10487/202

2 
04.03.2022 WP(C)/4957/2022 10 C 

    



18 B. MOHANTY 
10488/202

2 
04.03.2022 WP(C)/4956/2022 10 C 

    

19 B. MOHANTY 
10489/202

2 
04.03.2022 WP(C)/4951/2022 10 C 

    

20 B. MOHANTY 
10490/202

2 
04.03.2022 WP(C)/4952/2022 10 C 

    

21 B. MOHANTY 
10491/202

2 
04.03.2022 WP(C)/4954/2022 10 C 

    

22 B. MOHANTY 
10492/202

2 
04.03.2022 WP(C)/4955/2022 10 C 

    

23 K. SAHOO 
10500/202

2 
04.03.2022 BLAPL/3971/2021 10 C 

    

24 
BIKRAM 

BEHERA 

10504/202

2 
04.03.2022 RSA/585/2014 10 C 

    

25 K.SAHOO 
10505/202

2 
04.03.2022 ABLAPL/3338/2020 10 C 

    

26 D. NAYAK 
10506/202

2 
04.03.2022 SA/92/1994 10 C 

    

27 
R. K. 

MOHAPATRA 

10509/202

2 
04.03.2022 SA/13/1994 10 C 

    

28 M.DALAI 
10510/202

2 
04.03.2022 ABLAPL/3326/2020 10 C 

    

29 P. K. BARIK 
10511/202

2 
04.03.2022 OJC/912/1996 5 U 

    

30 C.R.SAHU 
10514/202

2 
04.03.2022 ABLAPL/3303/2020 10 C 

    

31 SURENDRA DAS 
10531/202

2 
04.03.2022 BLAPL/1077/2021 5 U 

    

32 SURENDRA DAS 
10533/202

2 
04.03.2022 WP(C)/7443/2013 5 U 

    

33 A.K. SAHOO 
10546/202

2 
04.03.2022 WP(C)/4906/2022 10 C 

    

34 N.MAHARANA 
10547/202

2 
04.03.2022 CRLMP/274/2022 10 C 

    

35 K. PATRA 
10549/202

2 
04.03.2022 WP(C)/4712/2022 10 C 

    

36 B.K.ROUTRAY 
10550/202

2 
04.03.2022 CRLMP/105/2022 10 C 

    

37 
ANIL KUMAR 

DAS 

10551/202

2 
04.03.2022 WP(C)/5116/2022 10 C 

    

38 S BARIK 
10552/202

2 
04.03.2022 BLAPL/10284/2021 10 C 

    

39 P. NAYAK 
10558/202

2 
04.03.2022 ARBA/35/2015 10 C 

    

40 P.C.DASH 
10559/202

2 
04.03.2022 CONTC/7279/2021 10 C 

    

41 P.C.DAS 10562/202 04.03.2022 CONTC/7278/2021 10 C 
    



2 

42 N.ROUT 
10563/202

2 
04.03.2022 BLAPL/10654/2021 10 C 

    

43 P.C.DAS 
10564/202

2 
04.03.2022 CONTC/7277/2021 10 C 

    

44 R.K.SAHU 
10565/202

2 
04.03.2022 WP(C)/39443/2021 10 C 

    

45 B.BEHERA 
10568/202

2 
04.03.2022 CONTC/5171/2021 10 C 

    

46 J.J. SAHOO 
10571/202

2 
04.03.2022 WP(C)/1016/2022 10 C 

    

47 
B.N.MOHAPATR

A 

10577/202

2 
04.03.2022 BLAPL/809/2022 10 C 

    

48 SARAT SWAIN 
10584/202

2 
04.03.2022 MACA/680/2012 10 C 

    

49 SARAT SWAIN 
10587/202

2 
04.03.2022 MACA/680/2012 10 C 

    

50 P. BEHERA 
10588/202

2 
04.03.2022 WP(C)/4000/2022 10 C 

    

51 S.K.SAHOO 
10590/202

2 
04.03.2022 MACA/312/2020 10 C 

    

52 S.K. BEHERA 
10593/202

2 
04.03.2022 WPC(OAC)/2153/2013 10 C 

    

53 SARAT SWAIN 
10595/202

2 
04.03.2022 FAO/3/2020 10 C 

    

54 S.K.SAHOO 
10596/202

2 
04.03.2022 FAO/3/2020 10 C 

    

55 P.K.PANI 
10600/202

2 
04.03.2022 FAO/510/2016 10 C 

    

56 
B.N.SAMANTRA

Y 

10602/202

2 
04.03.2022 FAO/235/2021 10 C 

    

57 P.K.MAHALI 
10604/202

2 
04.03.2022 FAO/235/2021 10 C 

    

58 S.K.SAHOO 
10606/202

2 
04.03.2022 FAO/47/2022 10 C 

    

59 S.MOHANTY 
10607/202

2 
04.03.2022 WPC(OA)/1201/2012 10 C 

    

60 K.SAHOO 
10609/202

2 
04.03.2022 ABLAPL/3248/2020 10 C 

    

61 K.SAHOO 
10610/202

2 
04.03.2022 ABLAPL/3247/2020 10 C 

    

62 
BASUDEV 

BARIK 

10613/202

2 
04.03.2022 ABLAPL/3243/2020 10 C 

    

63 K.SAHOO 
10614/202

2 
04.03.2022 ABLAPL/3242/2020 10 C 

    

64 P.K. MOHANTY 
10618/202

2 
04.03.2022 BLAPL/1305/2022 10 C 

    



65 B.G. DAS 
10622/202

2 
04.03.2022 BLAPL/10914/2021 10 C 

    

66 P. K. BEHERA 
10625/202

2 
04.03.2022 WP(C)/9999/2021 10 C 

    

67 S. BISWAL 
10626/202

2 
04.03.2022 CRLMC/2756/2021 10 C 

    

68 A. SAHOO 
10627/202

2 
04.03.2022 WP(C)/13730/2008 10 C 

    

69 B.K. DAS 
10629/202

2 
04.03.2022 WP(C)/15262/2020 10 C 

    

70 P.R. SWAIN 
10630/202

2 
04.03.2022 WP(C)/5747/2005 10 C 

    

71 M.R. BARIK 
10631/202

2 
04.03.2022 WP(C)/5747/2005 10 C 

    

72 A. DAS 
10634/202

2 
04.03.2022 WP(C)/7617/2003 10 C 

    

73 
S MOHANTY 

ADV 

10635/202

2 
04.03.2022 OJC/3778/1997 10 C 

    

74 A. DAS 
10636/202

2 
04.03.2022 WP(C)/7616/2003 10 C 

    

75 P.K. JENA 
10637/202

2 
04.03.2022 WP(C)/3727/2022 10 C 

    

76 P.K.MOHANTY 
10638/202

2 
04.03.2022 OJC/3778/1997 10 C 

    

77 P.K. MOHANTY 
10642/202

2 
04.03.2022 OJC/3779/1997 10 C 

    

78 P.C.MOHANTY 
10643/202

2 
04.03.2022 OJC/16502/2001 10 C 

    

79 P.K. MOHANTY 
10644/202

2 
04.03.2022 OJC/3780/1997 10 C 

    

80 S.S. BISWAL 
10647/202

2 
04.03.2022 BLAPL/8149/2021 10 C 

    

81 P.K.MOHANTY 
10648/202

2 
04.03.2022 OJC/3781/1997 10 C 

    

82 P.K.MOHANTY 
10649/202

2 
04.03.2022 OJC/3782/1997 10 C 

    

83 B. N. SAHU 
10654/202

2 
04.03.2022 CRLMC/418/2022 10 C 

    

84 
BIDYUT LATA 

MOHANTY 

10655/202

2 
04.03.2022 CRLMC/315/2022 10 C 

    

85 S.BISWAL 
10664/202

2 
04.03.2022 ABLAPL/10729/2020 10 C 

    

86 
BIJAY KUMAR 

MOHANTY 

10665/202

2 
04.03.2022 CRLMC/167/2022 10 C 

    

87 
PARTHA 

SARATHI DAS 

10666/202

2 
04.03.2022 CRLMC/172/2022 10 C 

    

88 DILIP SAMAL 10671/202 04.03.2022 ABLAPL/10888/2020 10 C 
    



2 

89 
LAXMIDHAR 

SAHOO 

10675/202

2 
04.03.2022 CRLMC/380/2022 10 C 

    

90 
ASWINI KUMAR 

MISHRA 3 

10679/202

2 
04.03.2022 CRLMC/404/2022 10 C 

    

91 A. P. SAHOO 
10680/202

2 
04.03.2022 CRLMC/415/2022 10 C 

    

92 N.C.SINHA 
10685/202

2 
04.03.2022 WP(C)/2834/2022 10 C 

    

93 B. K. DAS 
10689/202

2 
04.03.2022 WP(C)/5023/2022 10 C 

    

94 
ANIMA KUMARI 

DEI 

10691/202

2 
04.03.2022 WP(C)/5551/2022 10 C 

    

95 
BIJAY KUMAR 

DAS 

10692/202

2 
04.03.2022 CMP/154/2022 10 C 

    

96 S. BARIK 
10693/202

2 
04.03.2022 CMP/1430/2019 10 C 

    

97 M. BARAL 
10694/202

2 
04.03.2022 CMP/353/2019 10 C 

    

98 B. BEHERA 
10695/202

2 
04.03.2022 CMP/51/2020 10 C 

    

99 
ARTATRANA 

NAYAK 

10698/202

2 
04.03.2022 CMP/144/2022 10 C 

    

100 P. K. SWAIN 
10701/202

2 
04.03.2022 WP(C)/2856/2022 10 C 

    

101 
JAYADEBA 

BEHERA 

10705/202

2 
04.03.2022 ABLAPL/3341/2020 10 C 

    

102 
GIRIJA 

SANKAR NAYAK 

10706/202

2 
04.03.2022 ABLAPL/3333/2020 10 C 

    

103 
SUBRAT KUMAR 

NAYAK 

10707/202

2 
04.03.2022 ABLAPL/3309/2020 10 C 

    

104 DILLIP SAMAL 
10708/202

2 
04.03.2022 ABLAPL/3280/2020 10 C 

    

105 S. BARIK 
10709/202

2 
04.03.2022 WPC(OAC)/2900/2013 10 C 

    

106 S. BARIK 
10710/202

2 
04.03.2022 WPC(OAC)/2874/2013 10 C 

    

107 S. BARIK 
10711/202

2 
04.03.2022 WPC(OAC)/2875/2013 10 C 

    

108 S. BARIK 
10712/202

2 
04.03.2022 WPC(OAC)/2873/2013 10 C 

    

109 J. PARIDA 
10713/202

2 
04.03.2022 WP(C)/4851/2022 10 C 

    

110 J. PARIDA 
10714/202

2 
04.03.2022 WP(C)/4852/2022 10 C 

    

111 J. PARIDA 
10715/202

2 
04.03.2022 WP(C)/4853/2022 10 C 

    



112 G. SUNDARA 
10718/202

2 
04.03.2022 WP(C)/24663/2014 10 C 

    

113 
TRILOCHAN 

BAG 

10722/202

2 
04.03.2022 CONTC/1406/2022 10 C 

    

114 S. BARIK 
10727/202

2 
04.03.2022 WPC(OAC)/2899/2013 10 C 

    

115 
TAPAN KUMAR 

SAHOO 

10728/202

2 
04.03.2022 WP(C)/12435/2020 10 C 

    

116 H.K. PANDA 
10729/202

2 
04.03.2022 WP(C)/18845/2016 10 C 

    

117 M. NAYAK 
10730/202

2 
04.03.2022 WP(C)/2308/2016 10 C 

    

118 S. DAS 
10734/202

2 
04.03.2022 WP(C)/4178/2022 10 C 

    

119 M. PATI 
10735/202

2 
04.03.2022 CONTC/1572/2022 10 C 

    

120 M. PATI 
10736/202

2 
04.03.2022 CONTC/1442/2022 10 C 

    

121 M. PATI 
10737/202

2 
04.03.2022 CONTC/1443/2022 10 C 

    

122 S. BARIK 
10738/202

2 
04.03.2022 WPC(OAC)/2897/2013 10 C 

    

123 S. BARIK 
10739/202

2 
04.03.2022 WPC(OAC)/2876/2013 10 C 

    

124 S. BARIK 
10740/202

2 
04.03.2022 WPC(OAC)/2896/2013 10 C 

    

125 S. BARIK 
10741/202

2 
04.03.2022 WPC(OAC)/2895/2013 10 C 

    

126 S BEHERA 
10742/202

2 
04.03.2022 WP(C)/11076/2021 5 U 

    

127 S BEHERA 
10743/202

2 
04.03.2022 WP(C)/15999/2021 5 U 

    

128 S BEHERA 
10744/202

2 
04.03.2022 WP(C)/14211/2021 5 U 

    

129 S BEHERA 
10745/202

2 
04.03.2022 WP(C)/15996/2021 5 U 

    

130 S BEHERA 
10746/202

2 
04.03.2022 WP(C)/15993/2021 5 U 

    

131 S BEHERA 
10747/202

2 
04.03.2022 WP(C)/15998/2021 5 U 

    

132 S BEHERA 
10748/202

2 
04.03.2022 WP(C)/33880/2020 5 U 

    

133 D K JENA 
10750/202

2 
04.03.2022 ABLAPL/11928/2019 5 U 

    

134 
UMAKANTA 

CHHOTRAY 

10751/202

2 
04.03.2022 WP(C)/13165/2012 5 U 

    

135 P C BEHERA 10752/202 04.03.2022 WP(C)/32564/2020 5 U 
    



2 

136 P C BEHERA 
10753/202

2 
04.03.2022 WP(C)/32565/2020 5 U 

    

137 
RASHMI PRAVA 

DAS 

10754/202

2 
04.03.2022 WP(C)/4776/2022 10 C 

    

138 
RASHMI PRAVA 

DAS 

10755/202

2 
04.03.2022 WP(C)/4774/2022 10 C 

    

139 A MOHANTY 
10756/202

2 
04.03.2022 WPC(OAC)/2406/2015 5 U 

    

140 K. SAHOO 
10757/202

2 
04.03.2022 WP(C)/31205/2021 10 C 

    

141 
ARTATRANA 

NAYAK 

10760/202

2 
04.03.2022 WP(C)/5429/2022 10 C 

    

142 P C BEHERA 
10761/202

2 
04.03.2022 WP(C)/32560/2020 5 U 

    

143 
ARTATRANA 

NAYAK 

10762/202

2 
04.03.2022 WP(C)/5363/2022 10 C 

    

144 
ARTATRANA 

NAYAK 

10763/202

2 
04.03.2022 WP(C)/3752/2022 10 C 

    

145 R. DAS 
10764/202

2 
04.03.2022 WP(C)/4988/2022 10 C 

    

146 R DAS 
10765/202

2 
04.03.2022 WP(C)/35670/2021 5 U 

    

147 
B.R. 

SENAPATI 

10766/202

2 
04.03.2022 WP(C)/34685/2020 10 C 

    

148 P.K. PATRI 
10767/202

2 
04.03.2022 WP(C)/5121/2022 10 C 

    

149 
ARTATRANA 

NAYAK 

10768/202

2 
04.03.2022 WP(C)/5362/2022 10 C 

    

150 R. DAS 
10769/202

2 
04.03.2022 WP(C)/4987/2022 10 C 

    

151 B NAYAK 
10770/202

2 
04.03.2022 WP(C)/37411/2020 5 U 

    

152 H.S. DEO 
10771/202

2 
04.03.2022 RPFAM/77/2010 10 C 

    

153 
BIKRAM 

BEHERA 

10772/202

2 
04.03.2022 WP(C)/2502/2022 10 C 

    

154 RAJAT DAS 
10773/202

2 
04.03.2022 WP(C)/35670/2021 10 C 

    

155 
BRAJA MOHAN 

SARANGI 

10774/202

2 
04.03.2022 WP(C)/5192/2022 10 C 

    

156 N C SINHA 
10775/202

2 
04.03.2022 WP(C)/21467/2015 5 U 

    

157 
SITANSU 

MOHAN SINGH 

10776/202

2 
04.03.2022 WP(C)/5374/2022 10 C 

    

158 
BRAJA MOHAN 

SARANGI 

10777/202

2 
04.03.2022 WP(C)/5195/2022 10 C 

    



159 M. R. BARIK 
10780/202

2 
04.03.2022 ABLAPL/295/2022 10 C 

    

160 KIRTAN DANG 
10781/202

2 
04.03.2022 ABLAPL/15651/2021 10 C 

    

161 
H. K. 

MOHANTA 

10782/202

2 
04.03.2022 CRLMC/2414/2016 10 C 

    

162 
SAILENDRA 

BISWAL 

10783/202

2 
04.03.2022 CRLMC/2414/2016 10 C 

    

163 B. K. PADHI 
10784/202

2 
04.03.2022 CRLMC/399/2018 10 C 

    

164 H. K. PANDA 
10785/202

2 
04.03.2022 CRLMC/1501/2019 10 C 

    

165 B. K. DAS 
10786/202

2 
04.03.2022 CRLMC/1501/2019 10 C 

    

166 N C SINHA 
10787/202

2 
04.03.2022 WP(C)/19360/2014 5 U 

    

167 
MANOJ KUMAR 

PANI 

10790/202

2 
04.03.2022 TRP(C)/334/2021 10 C 

    

168 
DEBENDRA 

LALA 

10791/202

2 
04.03.2022 TRP(C)/455/2021 10 C 

    

169 M. BARAL 
10792/202

2 
04.03.2022 WP(C)/36613/2021 10 C 

    

170 R. P. DAS 
10793/202

2 
04.03.2022 WP(C)/4777/2022 10 C 

    

171 K.C.SAMAL 
10797/202

2 
04.03.2022 CRLA/118/2022 10 C 

    

172 B.G.DAS 
10798/202

2 
04.03.2022 CRLA/37/2019 10 C 

    

173 
M. R. 

ROUTRAY 

10801/202

2 
04.03.2022 BLAPL/619/2022 10 C 

    

174 K. SAHOO 
10802/202

2 
04.03.2022 CRLREV/533/2021 10 C 

    

175 S K PAL 
10804/202

2 
04.03.2022 WP(C)/29712/2011 5 U 

    

176 J C BARAL 
10805/202

2 
04.03.2022 WP(C)/8631/1999 5 U 

    

177 A MOHANTY 
10806/202

2 
04.03.2022 WPC(OAC)/2407/2015 5 U 

    

178 R.K. OJHA 
10808/202

2 
04.03.2022 BLAPL/9974/2021 10 C 

    

179 
LAXMIDHAR 

SAHOO 

10809/202

2 
04.03.2022 BLAPL/74/2022 10 C 

    

    
Total  1675 

     

N I C 

  

 


